I'1 TEM NO. 10 IN COURT NO 11 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

I.A 6/2016 in Cvil Appeal No. 764/2016
CROSSI NG REPUBLI C FLATS OANERS ASN. & ORS Appel | ant (s)

VERSUS
STATE OF U. P. & ORS. Respondent ( s)
(for inpleadnent)
Date : 30/01/2017 This application was called on for hearing today.
CORAM :  HON&#39; BLE DR JUSTI CE D. Y. CHANDRACHUD

[N CHAMBERS]

For Appellant(s) M. Praveen Kunar, Adv.

For Respondent(s) M. Vikas Bansal, AOR

Ms. Archana Singh, Adv.

M. Abhi sth Kumar, Adv.

M. Devesh Kumar, Adv.

M. Sudhir Kul shreshtha, ACR

M. Saneer Kul shreshtha, Adv.
M. Umesh Kumar Khaitan, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
An application has been filed for i mpl eadi ng t he M nistry
of Envi r onnent and Forest s, New  Del hi and u. P. Pol [ uti on
Contr ol Boar d, Lucknow as ment i oned in t he sai d appl i cation.

The application is allowed in terns as prayed .

Anended cause title be filed wthin a period of three

weeks from t oday.
(LAYA RAWAT) (SUMAN JAIN)
SR P. A CO URT MASTER



